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Companies: Pursuit of Profit

Air India Wants T10K-cr Loan,
Lenders Seek Cash Flow Plan

PSBs take comfort in Tata relationship, airline’s AAA rating; private peers want clarity

SangitaMehta &
KalaVijayraghavan

Mumbai: Air India is seeking about
10,000 crore in fresh loans from banks to
fund fleet expansion, aircraft refurbish-
ment and operating expenses, even as so-
me lenders are reluctant to extend new
credit to the loss-making airline due to li-
mited visibility on its cash flows, people
familiar with the matter said.

The hesitation comes despite the Tata
Group-promoted airline’s AAA credit
rating.

Some private-sector banks have sought
greater clarity on Air India’s cash flows
and turnaround plans before extending
newloans, the people cited above said. Sta-
te-owned banks, however, are willingtore-
new existing credit lines because of their
relationship with the Tata Group and Air
India’s high credit score that signals lo-
westrisk, they added.

The Tata Group declined to comment. A
senior group official said the conglomera-
te has never faced difficulty raising funds
forany of i including Air In-

Air India at a Glance
74.9% 5

Tata Sons Singapore
holds Airlines

holds

doubled toz22,238crore in thefinancial ye-
ar ended March 2026 from 10,858 crore a
year earlier. The deterioration was partly
duetoforeign-exchangelosses, whichrose
07,388 crore in FY26 from 1,545 crore in
FY25

Onesource of comfort for lenders is an
that Tata Sons will continue

dla because of the strength of the Tata

An ofﬁclal close to the matter said, “All
new businesses, especially aviation, have
a gestation period to become profitable
and are not in any unusual situation re-
garding profitability. There are ongoing
discussions on lending rates and the airli-
ne has already secured a sizeable loan
fromaleadingbank.”

Air India’s loss more than

toholdatleasta51% stake in theairline.
However, lenders are worried that loan
repayment could depend on continued
equity infusions by the promoter. Tata
Sons currently owns 74.9% of AirIndia,
while Singapore Airlines holds the re-
maining25.1%.

Tn June, the Tata Sons board approved a
fresh capital infusion of more than 210,000
croreinto AirIndia, itslargest investment
18,000 cro-

5

Tatasons  consolidated loss
committed &ar)
to hold
at least
51%

retoacquire the company in 2021. Lenders
arealso. seekinggreater clarity on the con-
tinuation of N Cl

InduBhan

New Delhi: Upholding the Delhi High Co-
urt’s August 31 order that directed a forensic
audit of banks and financial institutions in
the Daiichi Sankyo arbitration case, the Su-
preme Courton Tuesday clarified that thefo-
rensic audit related only to the transactions
among_hospital chain Fortis Healthcare
(FHL), its holding company Fortis Healthca-
re Holding (FHHPL) and former promoters
Malvinder Smgh and Shivinder Singh, and
there cannot be a “fishing and roving” enqu-
iry into the entire affairs of 17 banks, inclu-
ding Axis Bank and Yes Bank, other than
these transactions.

‘The forensic auditor will only examine the
banks’ records that relate to the Fortis share
transactions in question, the apex court sa-
id. A Bench comprising Chief Justice Surya
Kant and justices Joymalya Bagchi and V
Mohana said that the HC direction to con-
duct the forensic audit is “primarily direc-
ted with respect to the transactions between
FHL, FHHPL and the judgment debtors. The
directions issued by the HC regarding the fo-

qua17banks, therefore, ought to

as the
chairman of Tata Sons. Chandrasekaran
isalso the chairman of AirIndia’s board.

bereadand construed in that context, itsaid,
adding that “these directions pertain to the

Theairline h debt faciliti
esof nearly 40,000 crore. State Bank of In-
dia is its largest lender, followed by Bank
of Baroda and Punjab National Bank, ac-
cording to disclosures by rating agency
Crisilatthe end of May.

ir India is of strategic importance to
the Tata Group. The airline was acquired
from the government through the group’s
wholly owned subsidiary Talace Pvt Ltd
aspartof thegovernment’sdisinvestment
programme. The acquisition made Tata
Group India’s second-largest aviation pla-
yerafter IndiGo.

Reliance’s T12,000-cr Bondraise on
Track; Sagarmala Fin Scraps Issue

Amid elevated yields, large groups tap debt markets while govt institutions retreat

TheRateGap >
212,000 € e s0-year EQ

bond issue at 7.90% coupon

sagarmala’s () : =
bond issue

scrapped after
bids came at

Rozebud Gonsalves

Mumbai: Reliance Industries is going
ahead with its %12,000 crore 10-year bond
issue on Wednesday, even as state-owned
Sagarmala Finance scrapped its 2600 cro-

re bond sale amid low participation and
higher-than-expected borrowing costs.
This was Sagarmala Finance’s first
bond issue. The company was seeking to
borrow at a rate below 8% for the 10-year
paper, but received bids at 8.30%-8.40%,
prompting it to scrap the issue.
Sagarmala is India’s first dedicated ma-
ritime non-banking financial company

arate of 8.96% for three years on Tuesday.
ET had reported in its September 25 edi-
tion that Adani Airports and Reliance In-
dustries werein themar aise
bonds.

Lastweek, state-owned Small Industries
Development Bank of India (Sidbi) also
withdrew its 26,000 crore bond auction
due to higher-than-expected rates.

transactions/relati
ween the judgment debtors, FHL, ks
and the banks...the impugned judgment ne-

IHH Plans to Raise
Fortis Stake to 51%
Over Next 3-5yrs

New Delhi: Malaysia-based IHH Health-
carehasannounced planstohikeits
stake in Fortis Healthcare to 51% over
the next three tofive yearsand expand
total capacity to around 10,000 beds by
2031.The statement follows the Supre-
me Court's decision on September 25,
2026, disposing of company's special
leave petition that challenged a Delhi
High Courtorder requiring a forensic
audit. As per aBSE filing by Fortis He-
althcare, an IHH statement said that it
will "fully cooperate with the forensic
audit"and expressed confidence thatan
independent review will objectively
establish facts surroundingits 2018
investment.-PTI

ed not be misconstrued as if there is adirec-
tion forafishingand rovingenquiry into the
entire affairs of the banks other than their
transactions with FHL, FHHPL and the
judgment debtors.

Preeti Kulkarni

Mumbai: Interests of gene-
ral insurance customers
can be best served if the in-
curred claim ratio becomes
the focus of attention rat-
her than the commissions
being paid to distributors,
Bajaj General Insurance
MD and CEO Tapan Sing-
hel has said. ICR measures
claims incurred against
premiums earned.

On September 23, the insu-
rance regulator issued a
consultation paper that
proposed expense caps
across lines of business,
among other proposals. In-
surers are, at present, hol-
ding discussions through

panies.

the General Insurance Co-
unciland arelikely tomake
a representation after col-
lecting inputs from all com-

“We must look at claim ra-
tios and see if the benefit is
being passed on. If 2100 is
the (premium earned) pie,
howmuchisgoingtoconsu-
mer, distributors and the

SEES 75% AS A HEALTHY THRESHOLD FOR RETAIL HEALTH COVERS

Focus on Incurred Claim Ratio Key to Protect
Customer Interest, says Bajaj General ch

companies? In India, 87.
is going to the consumer in
India, and in

Supreme Court Clarifies Forensic Audit
Scope in Daiichi Sankyo-Fortis Case

[See anulillon :z(zn

By Regd. D, Dastifaling which by Put

OFFICE OF THE RECOVERY OFFICER- n

Debts Recovery Tribunal Kolkata (ORT 2)

7ih Floor, Jeevan Sucha Buiding
42:C,Jawahar Lal Nef Road, Kolkta - T00 071,
DEMAND NOTICE

Notice under Sections 25 to 28 of the

Recovery of Dbt & Barurks) Ack 1983
nd Rule 2 of Second Schedule to the Income

TacAct, fi
RC/3312026,02.09.2026
CENTRAL BANK OF INDIA
- VERSUS -

M. APEX ENGINEERING COMPANY & ORS.
(CD 1) Mis. Apex Engineering Company,

ki Mukherice Sarani, New Alpur, Kokata,
liew Bargl- 10153

Also Debhog Milan School,
Snmvars Halda,PS. - hawaripu, PO -

Riso a Clo.James Resdeny,Fia No. 30
and 30, Biock - I 1, Motlal Gupta Road.
Also at: Brawaripur, Heldi, PS. - Bhawanipu,
PO, -Debhog.
(€D 2) Sri Soumya Bhattacharya, Son of
Rabindra Nath Bhatacharya, James Residency,
Path, 3Cand D, Bk 1, Mot S
Road, West Beng:
(€D 3) Rabindra N:m smnnmm. Son of
Late Bhaskar Bnatiacharya, Bhawanipur, Halda,
- Bhawanipur, P.0. - Debhog, Purba
Medinipur, West Bengal - 721 602.
This i to notify that as per the Recovery
Cerficas issued n pursuance of orders passed
by the Presiding Offcer, DEBTS RECOVERY
TRIBUNAL KOLKATA (DRT 2) in OAJ0012019
an amount of Rs. 2.36,04,368.00 (Rupees Two
Crores Thiy Six Lakhs Four Thousand Three
Hundred Sixty Eght only) along with pendentelte
and futre intrest @10.50% Compound Inerest
Quaterly w.e{. 14.06.2019 til realization and
costs of Rs. 1,50,005I- (Rupses One Lakh Fity
Thousand Five only) has become due against
you (Jointly and severally | Fully  Liited),
2.Youare hereby direced t pay the above sum
witi 15 days of e receiptsof he noice, faing

markets, the proportion is
72%. So India is pretty well
placed,” hesaid.

He suggested a bench-
mark of 75% for retail he-
alth insurance, a segment
that has been in the news
due to complaints around
claim rejections and rene-
wal premium hikes.

“In my view, 75% can be
considered as a healthy cla-
im ratio. Beyond that if any
company wants to burn ca-
pital, that is the sharehol-
der’s problem; the custo-
mer should not suffer,” sa-
id Singhel, who also serves
as the chairman of the Ge-
neral Insurance Council.

with the Recovery of Debs due to Banks and
Financia Instutions Act, 1993 and Rules there
under,

3. You are hereby ordered to declare on an
afidavithe parcuars of your assets on orbefore
the next date of hearing
4. You are hereby ordered to appear before the
undersigned on 05.10.2026 at 10.30 AM. for
further proceedings.
5. Inaddiion t the sum aforesaid, you wll also
be labl to pay
(a) Such nterests as s payable forthe period
commencing immediatly atr this notce ofthe
certifcate | executon proceedings.
(5 o, hares sndsoans nurad
espect of the senvice o this notce and warrants
500 procesesand al e procestngs
taken fo recovering the amoun .
Given under my hand and the seal of the
Tribunal, on ths date nz 09.2026.
Recovery Officer
Debts Rlcovlry Tribunal - I
Kol

(NBFC) under the M
nistry of Ports, Ship-
pingand Waterways.
In contrast, Reliance’s
12,000 crore bond issue
carriesa7.90% coupon,
which is 74 basis points
above  the
benchmark
ment bond yield of
716%. Adani Airports
tooraisedz1,000croreat

S. E. RAILWAY - TENDER
Corrigendum
Tender Notice No. CKP-GSU-JSG-

Chief Project Manager (GS), S.E
Railway, Chakradharpur Division, The

Design,

aspacts are the same as published.
-827/)

b N:me of the. wnvk wnh its location:

gineering, Supply,

Toatg & Commisonno o 3KV Do

et Transrision L fom 13233KV
S Saria 1o proj

TSSchudmgallassocwa

e-Tendean EL»c-sMnx EvEN—os—zM7
2. Approx. Cost he work:
Rs. 75156251 95/- 3. Avauahllily of
Tender: On IREPS website

(@) EAST CENTRAL RAILWA)
OPEN E-TENDER NOTICE
(Construction Department)
PMS-26-27-10, published earlier by Open e-Tender is invited on Behalf of the
Fresmen( of India for the under mentioned

Engine Erection

posed Hazbch Rosd

4. Eamest money to be

CHAIRMAN'’S SPEECH

27™ ANNUAL GENERAL MEETING

FINANCIAL YEAR 2025

1am confident that IRCTC will continue to move
forward with greater strength, greater innovation

Sh. Rahul Himalian
Chairman and Managing Dirsctor

¥1926.12 crore

o cah

EBITDA:
19.35

% 1393.37 crore
Yo Growth 597%

Hon'ble Shareholders,

Members of the Board and Senior Offcials

It s a distnct priviege 1o welcome you o the 27th Anaual General
Meeting of your Company.

On behalf ofthe Board of Directos, | extend my heartielt gratude to
‘each one of you for your enduring trust, continued confidence and
valued parinership. Your support is not merely a measure of our

of IRCTC.

of your Company for the financial year 2025-26—a year in which

PROFIT AFTER TAX (PAT)

[ P

MARKET CAPITALISATION | NET WORTH
% 39,552.00 crore X 431

2500 St March 2028 2320% CaGR

Months

deposited and cost of tender
NIT 5.Completion period of the work: 12

tender: 16.10.2026 12:00Hrs

entral
pu/|n|ncowsmnx/p:mlcousmnsnm

: As Per
6.Date and time for closing of

. CEEICONSMHX
ral Railway

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insalvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SURYA KIRAN TEXTILES PVT LTD

RELEVANT PARTICULARS
[1. Tame of corporate debtor TS
[2. Joa

corpor:
Aummny under which corporate debor ws

ROC Kolkata |

[Corporate Identity No. / Limited Liabilty
Identification No. of corporate debtor

U17309WB1983PTC036673

5. [Address of the: reqwslmd office and

Insolvency commen:emem date in
t of corporat

8 Ganesh Chandra Avenuesaha Court 1st
corporate debtor|Fioor, Kolkata.
NCLT Order Dated 22-09-2026 Received On
25-09-2026

West Bengal, India, 700013

Estimated date of closure of insolvency
resolution process

22:03-2027

5. [Name znn mgxslnuon number e

SANJAY MEHRA

vasmuuan professional, s registered with

insolver interim |Reg No. 1BBI/ 2019
eolion Em!ess ional 2020/12784
[Address and e-mail of the interim sanjay mehrab4@gmail. com

Auuress anu ‘e-mallto be used for
correspondence with the interim
resolution professional

[A-419, LGF Defence Colony, New Delhi

cirp suryakiran@gmail. com

1. |Last date for submission of claims 11-10-2026

72.[Classes of creditor, f any, under cause |NA
1) of sub-section (6A) of secton 21,
ascertined by the interm resoluion

rofessional

7:

Names of nsalvency Professionals
dentiied to act as Authorised
Representative of creditors in a class
(Three names for zacn clzss)

NA

(a) Relevant Form:
(b) Detais of et representatives
are availble

Notice is hereby given that the National Company La
commencement of a corporate insolvency resolution pre
TEXTILES PVT LTD on 22-09-2026.

claims with proof on or before 11-10-2026 to the interim
address mentioned against entry No. 10.

The creditors of SURYA KIRAN TEXTILES PVT LTD, are hereby called upon to submit their

w Tribunal has ordered the
ocess of the SURYA KIRAN

esolution professional at the

Allother

creditors may submit the claims with proof in person, by
preferably by electronic means.

choice of authorised representative from among the three i
1

Afinancial creditor belonging to a class, as lsted against the entry No. 12, shallindicate its

post or by electronic means,

insolvency professionals listed

Date: 30-09-2026

Signature of the Illwlvum:y Professional
1R SANJ

FCA Reg No. 1BBI/ IPA - 001/ IP-PO1818/ 2019-2020/12784
Em:

JAY MEHRA,

‘sanjay.mehra64@gmail.com
Mobile Number: 9871692592
(AFA Valid Upto 31-12-2027)

IRCTC continued 1o strengthen its core businesses, expand s
h

our Food on Track plationn, which has

enabler o India’ rapdly evoling ravel and fourism ecosyste.

INDIA'S GROWTH STORY AND IRCTC'S ROLE

Inda continues to demonsirate remarkable economic reslience and
dynamism. According to the Economic Sunvey 2025-26, the services
Seclor remained the bedrock of India’s economic.performance,

eamed a 48 rating on the Google Play Store, refects our constant
endaour 0 put lechnology a the senvice of passenger converience.

08.38 crore ,’:;-

RAIL NEER - TRUST IN EVERY BOTTLE

and afordabie packaged drinking water (o raiway pa§erngers
With 20 instalied plants having a combined capacity of 18.40 lakh ives
993

UR GUIDING PRINCIPLE WILL REMAIN CONSTANT:

+ GROWTH WITH RESPONSIBILITY.
+ INNOVATION WITH PURPOSE.

than 400 raiway slatons, with average daiy sales of
approximately 12.80 akh botles.

During the FY 26, Rail Neer segment generated revenve of 2390.52
Crore as agaist 37859 Crore in FY25, representing a 3.15%
year-on-year growth, whil proft grew to 255,66 crore ffom 246.13
cror, representing a 20.66% year-on-year growth. The infegraton of
Rai Neer ordering with our piot E-Pantry Service across 38 Mail and
Express rains i anofher exampl of how our businesses can work
together o create grealer passenger convenience. Sustainabiy s also

+ TECHNOLOGY WITH 1Rus1
« AND ITH

ACKNOWLEDGEMENT

Before | conciude, | would fike 1 place on record the Board's sincere
appreciaion o the Govemment of India, particularly the Misty of
Raihways, Misty of Tourism, DIPAN, DPE, Reguitors and State
‘Gavemments, forteir contined guidance and support

1 3h0 axpres my spprocaon o ur B Mnbons, k.

Y.

i ior
Going forward, our focus will be on deeper fechnology integration,
expansion of moble catering, improved operational eficiency and
adoption of eco-fendly packaging. Our objective s simple: every

growth  story, transportaion, tourism, _ digital  service
passenger-centic inffasiucture are assuming an maeasmqu
important ol.

Indian Railways, with one of the workd's largest raiway networks,is at
the heart of this ansiomaton. As passenger volumes rise and
expecations evolve, the focus is increasingly on modem passenger
amenies, technology-enabled senices, improved catering, seamiess
icketing and imovalive tourism experiences.

This is preciely where IRCTC role becomes significant Over the
years, IRCTC has evolved ffom being a servce provider info a
technology-iven, customer-centic and diversfied enlerprise seving
milions of Indians every day. Our endeavour is Cear—o make the
Journey of every passenger more convenient, more comfortable, more:
ransparent and more memorabl.

FINANCIAL PERFORMANCE

During FY 2025-26, Consolidated Revenue reached 75215 crore,
while Profit Aler Tax stood at 21,393 crore, registerng year-on-year
growth of 11.55% and 597%, respectively. These numbers are

reflect the underlying strength and resiience of IRCTC's business
‘model. Our performance has enabled the Board to recommend a fnal
diidend of 2050 per equity share, subject to your approval today.
Together with the two interm divdends of 25.00 and 350 per share
already distioued, the total dvidend for FY 2025-26 stands at 29.00
equity share, representing a cumulative payout of 720 crore, or
51.70% ofnet proft
This reflects our commitment to maintaining an appropriate balance
between rewarding shareholders today and invesing prudently for
sustainable growthlomorrow.

‘CATERING - SERVING INDIA WITH CARE AND TR

During the year,
senices actoss more than 1450 tins, includng Vande Bhara,
Rajohan, Shatabd, Duronto, Tejas and Gatimaan services, serving
more than 63 crore meals annually.

s sca
hygiene, consistency, affodabilty and passenger experience—across
thousands of journeys every day.

passeng choce, greater
greater confdence i raiway catering.

INTERNET TICKETING - TECHNOLOGY AT INDIA'S SCALE

“The ntemet Tcketing business remains ane of IRCTC'sdefining stengihs

Duing FY26, our dighal plaorms contiued 1o hande unprecadened

ransacton voumes whie mainaining patiom stabity and resfionce. In
22025

na singo miute, aong with a singeday recordof 18.40 akh ickets.
During the FY 26, Intemet Tckeling segment generated revenve of
2153551 Crore as against 71426.22 Crore in FY25, representing a
7.66% year-on-year, gm

eliably at uuamﬂmaw scale. To strengthen plaform security and
fesiionce, we deployed advanced Content Deivery Network
architecture and anfbot technologies, enabling us fo protect genuine
users from automated malicous traffc. Work s also undenvay to
strengthen our NGeT Disaster Recovery Sie, further enhancing
business continuity and operational reslience.

Payments Limited, a wholly owned subsidary proposed 10 undertake

3 g
water recycing, solar evaporation ponds and solar power generation.
Goingforvar,

new botting plants o meet the growing demand for Ral Neer across the
raway network.

‘GOVERNANCE - THE FOUNDATION OF SUSTAINABLE GROWTH

Whie business perormance is visble through fiancial numbers, e

ALIRCTC, transparency, acoountabiiy,integrity and compliance

their valuable

ibion o sk I o deops o 1> o

‘shareholders, investors, employees and millions of passengers who

Place their st in IRCTC every day. To our employees acros the

county, | would ke 10 say that every achievement of IRCTC is

ulimately a reflection of your dedicaion, professionalism and
wmitment.

CONCLUSION

IROTC sands oy stniporen ot s ey W hare bt
strong_foundation. We have demonstated  resiience. We have

diversfied our businesses. We have embraced technology. And we

best o us. Our ambiton s

P pon
s extend beyond firancial performance. We are accountable to ou
sharsholders, passengers, employees, reguiators, the Goverment and
societyat lage.
am partcuarly plesed o share that for the sixth consecutive year,
your Company has received NIL comments from the Comptrller and
‘Audtor General of India on is Financial Statements for FY 2025-26,
Sustaining NIL comments year aftr year reflects the imporiance
the Company to financal discpine, ransparency and
robust ntemal processes.

notsimply to grow larger.
Our ambiton s o become betier—bette i service, beter in
technology,bete n governance and beter i creating value fo every
stakeholder. Wi the continued guidance of the Govermmenl, the

sbove . e coninuedcondanceof ur sharhr, | amconitet

nnovaton nd  renewed commiment o sening e ton
O behalfof the Board of Directors, | once again thank you for your
rust,

Your Company continues 10 adhere 1o the corporale govemance

ivate sectors.
1 am pleased to share tat the Resenve Bank of Inda has granted
2025

for final authorzation are currenty underway.

ooking ahead, the proposed IRCTC Unified Portalwil bring together
multple ravekrelated senvices on a sigle platfor, whie new booking
capabilfies for feny, ship, lrekking and regonal fight sevioes wil
further expand the Company's digital ecosystem.

ransaction ecosystem and contrioute 1o India's expanding digital

2 comprehensive digital travel platform.

TOURISM - TAKING INDIA TO INDIA, INDIA TO THE WORLD
AND WORLD TO INDIA

Tourism represents one of e most exciing avenues of growh for IRCTC.
During the FY 26, Tourism segment generated revenue of Z890.08
Crore as against 774491 Crore in FY25, representing a 19.49%
year-on-year growth, whi profit grew o 212750 crore from 293.82
crore,

year-on-year g

RESPONSIBLE GROWTH AND NATION BUILDING

Our growth must be responsie, incusive and sustainable. We

contie 1o integrate Environmental, Socal and Govemance

considerations intoour operations and remain commited to

environmental sewardship and responside resource uliisaton

Our CSR iniatives continue to focus on areas of meaningful social
pact education,sanial

varity, freshness and n keeping

with the Digial Inda vision, we are ploting the E-Pantry Service, a

digtally ntegrated soluton for convenient and transparent pre-booked

mea devery o passengers aveting on Ml and Exprss rans
B

Duing the FY25, Catering segment generated revenue of 239875
Core s aganst 212505 Core n Y25, eprsenng & 1238
year-on-year growth

Tourst
Trains, Corporate Tejas Trains, Maharajas’ Express and domestic and
intemational air packages.

ing the year, IRCTC achieved several operational miestones,
including 237 Bharat Gaurav rain tips, 447 domesticai packages, 164
intemational ai packages, 28 tips of Maharajas’ Express rain and
seven joumeys of the Golden Chariotuxury rain.

as heriage, culure,

We have a responsibity fo contibute fo nation-buiking, create
employment and economic valve, senve passengers eficiently and
conduct our business with integrity and accountabilty.

LOOKING AHEAD - THE ROAD TO A STRONGER IRCTC

willbe defined by dgtal
dversiicaton and  customer-enticty. We soe

ransformaton,

endo-end corporate event and travel solutons.
Going forward, new rakes forthe Maharajas Express and Bharat Gaurav
flees, together with the proposed Unified Tourism Portal, wil provide:

Food Plazas and Fast-Food Units across the raiway e 00
eCatering business achieved a historic milestone during FY26,
reaching an average of 120456 meals per day, registering an
impressive 32% year-on-year growh

9| 9 |09 | g | go]| g

Our tourism strategy is not fimited to increasing vokumes. I is about
creating expeiences thal showcase Inda's heriage, cuture, diversty

We will coninue o strengthen our core businesses whil creating
new avenues of growth. We will use technology not merely to
automate processes, but to reimagine the passenger experience.

We will xpand our catering capabilies while raising standards of
qualty and senvice.
i
new digital lationns and sirategic ntatives, we wil seck o create an
toutsm,

Let us together continue this joumey of excellene, innovation and
nalion-buiding

Thank you.
Jai Hind.

Sh. Rahul Himalian
Chairman and Managmg irect

Place : New Delhi
Date : 29.09.2026

~
(&)
IRCTC

Indian Railway Catering &
Tollrlsm corpnra n Limited

Enterprise - A Navratna CPSE
cln musnusssnmwmr




